154 Written Answers to [RATYA SABHA] Unstarred Questions

Issues and concerns with respect to Prasar Bharati

65. PROF. MANOT KUMAR JHA: Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

{a) whether in view of the acute shortage of employees/stall in the Programme
Cadre any initiative has been taken for more than 1500 programme officers who are
languishing on the same posts for 20 to 35 vears, without a single regular promotion;

and

{b) whether the Ministry 1s planning to give the stagnating programme employees,
a one-time relaxation by amending IBPS (Indian Broadcasting Programme Service)
rule and filling-up all group 'A' posts by reducing/removing the condition of the
residency period and if not, whether the employees would be given an option of a

golden handshake or a beneficial exit policy?

THE MINISTER OF STATE OF THE MINISTRY OF INFORMATION AND
BROADCASTING (COL. RATYAVARDHAN SINGH RATHORE): (a) The Ministry
of Information and Broadcasting is taking every possible step for mmproving the
occupancy in the Programme cadre both in Group A and Group B in Prasar Bharati,
including the following:—

(i) Review DPCs for promotion of Programme Executives (PEXs) to Junior
Time Scale (JTS) of Indian Broadcasting (Programme) Service [IB(P)S]
for the years 1990-91 to 1992-93 were convened by UPSC in August,
2016.

(ii) DPCs for regular promotion of PEXs to JTS of [IB(P)S] have been
convened upto the vacancy vear 2018.

{(111) In respect of promotion to Programme HExecutive level (Group B), DPC

was held in the year 2016 for the vacancies upto 2016.

{(b) This Ministry has thrice referred the proposal of Prasar Bharati for accelerating
promotion by “counting of combined service rendered by Programme Officers at lower
grades™ to DOP&T for one time relaxation in the provision of Indian Broadcasting
(Programme) Service [[B(P)S] Rules. However, DOP&T has turned down the proposals.

Formation of Parliamentary Committee in Prasar Bharati

66. PROF. MANOI KUMAR JTHA: Will the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whther it is a fact that according to Prasar Bharati Act, Rule 13, there is

a provision of a Parliamentary Committee consisting of 22 Members of Parliament,



